
SUPREME COURT OF INDIA
 
Jeevanlal & Co.

Vs.

Collector of Customs, Bombay
 

(B.N.Kirpal and N.Santosh Hedge JJ.)
 
12.10.1999
 
ORDER
 
The Text below is only a summarized version of the order pronounced
 
In absence of date of entry Court upheld the judgment of the CEGAT.

 


